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Record of Proceedings 
 

 Learned counsel for SLDC, Odisha submitted that the written 
submission is being filed today. Accordingly, he requested for a short 
adjournment.  Learned counsel for SLDC, Odisha further submitted that  SLDC, 
Odisha  has granted  `No objection` for open access  for the  month of 
November and copy for the same will be  placed on record shortly.  
 
2. The Commission directed  to adjourn the matter for 15.11.2012. 
. 
 
 

By order of the Commission 
      

                                   Sd/- 
 (T. Rout) 

            Joint Chief (Law) 


